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put a stop to the free and frequent
nale of obscene literature in Connaught
Circus shops?

The Minister of State in the Minis-
try of Home Affairs (Shri Hajarnavis):
While it is not correct that obscene
literature is being freely sold in
Connaught Circus shops, there have
been some cases of ciandestine sale of
such literature by wayside vendors.
Raids are organised by the police from
time to time to detect and prevent
the sale of such literature.

Foreign Scholarships

ass Shri Sivamarthi Swamy:
*| Shri Yashpal Singh:

Will the Minister of Education be
pleased to state:

(a) the number of scholarships from
foreign countries offered to Indian
students through the aegis of the erst-
while Ministry of Scientific Research
and Cultural Affairs during 1960-61,
1961-62 and 1962-63 (country-wise);

(b) the number out of them actual-
ly utilised by our nationals during the
same period (State-wise); and

(c) the number of persons sent
gbroad who have returned to India
after their study and the number of
those who have accepted jobs in
foreign countries during 1960-61 to
1962-63?

The Minister of Education (Shri
M. C. Chagla): (a) 1052; country-
wise and year-wise break-up is given
in Statement laid on the Table of the
House. [Piaced in the Library. See No.
LT-1943/63].

(b) 779; state-wise and year-wise
break-up is given in the statement
laid on the Table of the House.
[Placed in Library. See No. LT-1944/
63].

(c) 266 persons have returned after
their study and none has accepted jobs
tn foreign countries during 1960-61 to
1862-63.
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Chinese Internees

¢54.J Shri P. C. Borooah:
']_ Shri Indrajit Gupta:

Wiil the Minister of Home Affairs
be pleased to refer to the reply given
to Unstarred Question No. 142 on the
14th August, 1963 and state:

(a) how many of the Chinese inter-
nees who opted- to stay in India have
since been permitted to settle; and

(b) how many have been refused
such permission on grounds of
security?

The Minister of State in the Minis-
try of Home Affairs (Shri Hajarnavis):
(a) and (b). The matter is under
consideration.
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